Annexure-7

Name of the Corporate Debtor

SVSVS Projects Private Limited

|comm. Of Liquidatio{10.01.2023

List of Creditors as on 30.06.2024

List of operational creditors (Government dues)

|
Amount in Rs.
SI.No Details of claimant Details of claim received Details of claim admitted Amount [(Amount |Amount of Amount of |Remarks,
of of any claimunder |[claimnot |if any
contingen|mutual |verification admitted
Department Government |Date of Amount claimed |Amount of Nature of |Whether |% of t claim dues,
receipt claim admitted |claim related |voting that may
party? share in be set-
CoC, if off
applicabl
e
1|DCCT Central Govt 1/23/2023 80034182 80034182 NO - NIL NIL NIL 0|Voting
Madhubani Operation removed
al as per
new
amendme
nt
2|Income Tax IT 25/06/2024 800933940 0 No NIL NIL NIL 800933940|Rejected
Operation on merits
al
Total 880968122 80034182 0 0 0.00 - - - -
GOLLA Digitally signed by GOLLA
RAMAKANTHA RAO
Golla Ramakantha Rao RAMAKANTHA Date: 2026.07.02 22:29:51
Liquidat RAO +05'30'
1quidator

In the matter of SV SVS Projects (P) Ltd (P) Ltd
Date: 30.06.2024
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